'ONTESTED COMMERCIAL CASES DISPOSED DURING THE MONTH OF March 2026

COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED /N [0)30):3
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF
¥ [MS. NEELOFER ABIDA PERVEENICENTRAL 1301, Extension Block, Tis HazarfRECOVERY ICS COMM-88/2025 109.01.2025 M/s UNIVERSATJAKSHAY 10013490134 &25.03.2026 440 [YES Contested ~  f-----—- |- [RECOVERY
IDISTRICT JUDGE (COMMERCIAL ICourts, Delhi JALUMIUM HOUSE VSGUPTA & | 9810062685
ICOURT)-01 [M/s. STEEL ARTS ISACHIN
ICHAWLA
1301, Extension Block, Tis HazariRECOVERY ICS COMM-409/2025 [16.04.2025 [MOHD IQBAL VS CHETANMANISH 10811415557 &]30.03.2026 1348 [YES IContested e [RECOVERY
ICourts, Delhi [BANSAL &0654788787
IRUSTOM
INGH
l2 [SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM)/ ICS (COMM)/730/2024 4-07-2024 IRAL FOODS PRIVATESALONI 10958407969 [07.03.2026 611 [NA ICONTESTED INA INA [SUIT FOR|
[DISTRICT JUDGE (COMMERCIALJ ILIMITED Vs  AMBUJMAHAJAN [RECOVERY
ICOURT)-02 I[HOTEL AND REAL
[ESTATE PVT LTD
I3 [MS. DEVENDER KUMAR SHARMA,CENTRAL 1303, Extension Block, Tis HazariRECOVERY OF MONEY ICS/COMM/ 953/2023 101.07.2023 ISURYA ROSHNI LIMITEDSHRIHAR 10871109205 [13.03.2026 986 [YES IDECREE F -
[DISTRICT JUDGE, COMMERCIAL ICourts, Delhi S DHURI PLASTIC PVT[TRIPATHI
|COURT-03 ILTD.
1303, Extension Block, Tis HazariRECOVERY OF MONEY ICS/COMM/ 334/2023 [23.02.2023 IKAPIL KUMAR SEHGALJASHUTOSH 10871433339 [20.03.2026 1121 [YES IDISMISSED
ICourts, Delhi [VS SANJEEV DUGGAL IGUPTA
4 [MS ANIL KUMAR SISODIA,CENTRAL 1304 ICS (COMM)/250/2024 [16-02-2024 JAnmol Bhatia Vs ArshANIL KUMAR810134793 [07-03-2026 750 DAYS [YES ICONTESTED INIL INIL IRECOVERY
IDISTRICT JUDGE, COMMERCIAL |Wardrobe Collection ISAHU
[COURT-04
1304 [OMP (COMM.)/59/2025  [24-11-2025 RAJESH BABBAR Vs SBILEAGUM 8287-8070-74[18-03-2026 114 DAYS [YES ICONTESTED INIL INIL [RECOVERY
ICARDS AND PAYMENTIASSOCIATES
ISERVICES LTD
1304 ICS (COMM)/1234/2022 [12-05-2022 IM/S ELMECO PROJECTSATUL KUMAR[9555-526-886[23-03-2026 1418 DAYS [YES ICONTESTED INIL INIL [RECOVERY

IPVT. LTD Vs M/S HPLSINGH
IELECTRIC AND POWER|
ILIMITED

1304 ICounter Claim/58/2022 1-12-2022 IM/S HPL ELECTRIC ANDIATUL KUMAR9555-526-886[23-03-2026 1208 DAYS [YES ICONTESTED INIL [NIL [RECOVERY
IPOWER LIMITED Vs M/SSINGH
I[ELMECO PROJECTS PVT]
ILTD

I5 ISH. MANOJ KUMAR DISTRICTICENTRAL 1305 EXTENSION BLOCK THCRECOVERY ICS (COMM)/524/2024 Bank Of Baroda29-04-2024 19-03-2026 690 DAYS [YES ICONTESTED INA INA IRECOVERY
WUDGE (COMMERCIAL COURT)-05 [DELHI Vs M/s Jagat
Talkies
[Distributors

IRECOVERY ICS (COMM)/1634/2023 IM/S  PRESTOp22-12-2023 [20-03-2026 820 DAYS [YES ICONTESTED INA INA [RECOVERY
ISTANTEST PVT|
[LTD. Vs
[Sandeep Singh

ICS (COMM)/395/2024 [Aditya Infotechl22-03-2024 20-03-2026 [729 DAYS [YES ICONTESTED INA INA [RECOVERY
ILtd \E
IQualitronics
Madras Private]
[Limited




COURT DISTRICT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCA ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER AC
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N N

NUMBER INSTITUTION (CONTESTED
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE

'S (COMM)/1208/2025 INEERAJ [17-11-2025 0-03-2026 134 DAYS
AGGARWAL V:
Municipal
orporation  off
Delhi
6 ISH. RAM LAL MEENA, DJ COMM-CENTRAL il
06 TIS HAZRI COURT CENTRAL
[DELHI
7 ISH. MUKESH KUMAR GUPTA,CENTRAL 1302 ICS(COMM) [1376/2026 18.10.2023 VIKASH _ MISHRA _ VSSUMIT GUPTA 811045845 [23.03.2026 877 INIL INIL INIL INIL [RECOVERY
[DISTRICT JUDGE, COMMERCIALJ "HOLAMANDALAM  MS§|
ICOURT-07 IGENERAL INSURANCE
02 ICS(COMM) 76/2023 11.01.2023 IDILEEP KUMAR GUPTAVINAY S40899237692 [25.03.2026 1169 [NIL [NIL INTL INTL [RECOVERY
S SHREE AMBEYDUBEY
"HAINS
1302 IOMP(COMM) 796/2025 [14.07.2025 INEERAJ AGGARWAL VS[PANKAJ  ROY[9811070396 [30.03.2026 259 INIL INIL INIL INIL IRECOVERY
[MCD [KOTRA
18 ISH. RAMESH KUMAR -II DISTRICTICENTRAL 1308 EXTENSION BLOCK THCRECOVERY ICS (COMM)/913/2025 11-08-2025 [Rajnish Yadav Vs MunicipaEATYAJIT 10555215464 [25-03-2026 226 DAYS [YES IContested INIL INIL [RECOVERY
WUDGE, COMMERCIAL COURT IDELHI ICorporation of Delhi IKUMAR IDECREE
19 I[SH. ANIL ANTIL, DISTRICT JUDGE,CENTRAL 109 IRECOVERY il ICS [Kusum Lata Sharma V§KUSUM LATA[Q312094372 [23-03-2026 510 IContested
ICOMMERCIAL COURT-09 COMM)/1207/ [Saurabh Kumar ISHARMA
2024
o [SH. AJAY PANDEY, DISTRICTICENTRAL 1307 [Civil ICS (COMM)/1504/2023 18/11/23 ICanara Bank Vs. Suman[Pranay Sharma (9873101002 [14/03/26 847 [No ICONTESTED 14/03/26
WUDGE, COMMERCIAL COURT [Kumar
1307 (Civil ICS (COMM)/482/2024 [20/04/24 |Anil Kumar Vs. Municipaﬁatyendra 10811161525 [14/03/26 693 [No ICONTESTED 14/03/26
ICorporation of Delhi [Kumar Singh
11 ISH. MUKESH KUMAR, DISTRICTICENTRAL il
WUDGE, COMMERCIAL COURT
12 |[SH. RAKESH PANDIT, DISTRICTICENTRAL Koz ICIVIL SUIT ICS (COMM)/1602/2023 18.12.2023 [MANOJ KUMARADV. LALIT 16.03.2026 820 [YES ICONTESTED/DISMI
WUDGE, COMMERCIAL COURT IAGGARWAL ISSED
IPROPRIETOR OF M/
IMAHADEV INDUSTRIES|
Vs RUPASHI SHAH|
o2 ICIVIL SUIT ICS (COMM)/4115/2021 12.10.2021 INIKE INNOVATE CV VsMS. SHREYA| 19-03-2026 1620 [YES ICONTESTED/DECR
IPANKAJ GUPTA [SHARMA IEE
13 |[SH. RAKESH PANDIT, DISTRICTICENTRAL il
WUDGE, COMMERCIAL COURT
14 [SH. ASHUTOSH KUMAR, DISTRICT|WEST S ICS (COMM)/774/2024 I07-09-2024 JAQUALITE INDUSTRIESARCHIT 10599043045 [11-03-2026 550 [Yes IDECREE il il
WUDGE (COMMERCIAL COURT) IPRIVATE LIMITED VSSINGHAL(P),
[POOJA BHATIA|
(PROPRIETOR OH
IAMARJEET FOOTWEAR)
S ICS (COMM)/869/2024 l07-10-2024 IM/S AQUALITEARCHIT 10599043045 [23-03-2026 532 [Yes ICONTESTED il il
[INDUSTRIES PRIVATESINGHAL(P),
ILTD Vs PRAKASH]
[VISHNURAM
ICHOWDHARY




COURT

DISTRICT

CASE TYPE

ICS (COMM)/921/2024

[23-10-2024

OFPETITIONER NAME VSADVOCA

RESPONDENT NAME

M/S AQUALIT
INDUSTRIES PRIVAT
ILIMITED Vs VIMLABAI
ISOHANLAL MEHTA|
(PROPRIETOR OF

RCHIT

ADVOCATE
MOBILE
NUMBER

9599043045

DATE
DECISION

25-03-2026 518 i il

OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
PRE- DISPOSAL EXECUTIO OF DAYSSECTION
INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

5

[MS. PREETI AGARWAL GUPTA,|
IDISTRICT JUDGE (COMMERCIALJ
ICOURT)-02

WEST

(Cs comM)

ICS (COMM)/336/2022

lo7-05-2022

Vs INSPIRE HIVE
[ENTERPRISES AND ANR

IVOLEX PRODUCT INDIARandhir Sharma

07-03-2026

1400 Days es ICONTESTED INIL INIL

(CS COMM)

ICS (COMM)/448/2023

6-06-2023

IBANK

IJASHISH GHAI Vs UNITYManish Tanwar

[20-03-2026

1018 Days es ICONTESTED INIL INIL

(CS cCOMM)

ICS (COMM)/99/2024

l02-02-2024

[Vs Deepika Ralhan

[Harjinder Kumar KhatterDeepika Rahlan

23-03-2026

728 Days es ICONTESTED INIL INIL

(CS cCOMM)

ICS (COMM)/353/2021

[25-08-2021

[VIDYASAGAR
IAGGARAWAL PROP M/S|
ISUBHASH
IMANUFACTURING A%
|Atul Gupta

[Sarika Goel

24-03-2026

1672 Days es ICONTESTED INIL INIL

(CS COMM)

ICS (COMM)/581/2021

[24-11-2021

VISHAL GUPTA, PROP|
IM/S ADD SERVICE Vs M/S|
ISHIV. SHAKTI PACKMAT|
IPVT LTD AND ORS

Manish Kumar

|30-03-2026

1587 Days es ICONTESTED INIL INIL

6

ISH. RAGHUBIR SINGH, DISTRICT]
WUDGE (COMMERCIAL COURT)-03

WEST

ICS (COMM)/601/2023

5152

W.N. ENTERPRISES V:
IM/S LOTUS HERBALS|
IPVT LTD

19/03/26

948 [DISMISSED ON|
IMERITS

ICS (COMM)/66/2024

k5316

Pagdish Singh Dangi Vs
[Kesava Engineers India Llp|
ICompany

130/03/26

795 IDECREE

ICS (COMM)/820/2024

#5555

Surinder Kaur Vs Rajni
(Gulati

24/03/26

550 [DISMISSED ON
IMERITS

ICS (COMM)/855/2024

15566

Sahil Matta Vs Mohd|
[Babudin

16/03/26

531 [DISMISSED ON
IMERITS

ICS (COMM)/300/2025

K5756

[Rekha Devi Vs Municipall
ICorporation of Delhi and|
thers

l17/03/26

542 [DISMISSED

17

ISH. SANJEEV AGGARWAL,|
[DISTRICT JUDGE (COMMERCIAL
ICOURT)

WEST

[cs (comm)

ICS (COMM)/176/2024

19/02/24

ICLINIC PVT LTD Vs SAN|
IGLOBAL  HOSPITALITY]|
IPVT LTD

[CITY X RAY AND SCAN[SANDEEP

[YADAV

10811314422

06/03/26

746 INA IDECREE INAT INiT

ICS (COMM)

ICS (COMM)/970/2022

4/12/22

M/S. COSMO:
IDEVELOPERS  PRIVAT:
ILIMITED Vs MR|
ISANJEEV KUMAR|
WADHWA

ANJEEV
ARASWAT

0810117154

[13/03/26

1185 INA IDECREE INil INil

ICS (COMM)

ICS (COMM)/613/2023

18/08/23

IMUSES MARKETING;
IPRIVATE LIMITED V:
IOZONE OVERSEAS|
IPRIVATE LIMITED

IANKIT GUPTA

0891803682

16/03/26

loa1 [NA IDECREE INiT [Nl

ICS (COMM)

ICS (COMM)/456/2021

1/10/21

IM/S STONEX INDIA PVT]
ILTD Vs MR AYUSH]
IAGGARWAL

[TK DADHICH

9350227991

24/03/26

1635 NA IDECREE il il




COURT

DISTRICT

COURT ROOM

CASE TYPE

lcS (coMM)

ICS (COMM)/646/2021

3/12/21

OFPETITIONER NAME VSADVOCA

RESPONDENT NAME

M/S N.N|
ICONSTRUCTIONS Vs M/§
STANFORD DEVELOPERS|
JAND ORS.

ADVOCATE
MOBILE
NUMBER

19971774353

DATE
DECISION

I30/03/26

OFDAYS FOR DISPOSALWHETHER

1568

PRE-

INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL

(CONTESTED

SETTLED)

OFDATE OFNUMBER ACT
EXECUTIO OF DAYSSECTION

/N

OFFOR

DECREE  EXECUTI

ON

OF

IOMP (COMM)

IOMP (COMM)1/25

I3o/01/25

IPROGRESSIVE
IPVT. LTD VS NORTH END|
[FOODS MARKETING PVT|
ILTD.

SALESAKHIL SACHAR[9891105069

I30/03/26

424

INA

IDECREE

INil

INil

18

ISH. RAJ KUMAR TRIPATHI,
IDISTRICT JUDGE (COMMERCIAL
ICOURT)

WEST

ICS (COMM)/675/2023

ICS (COMM)/675/2023

[15-09-2023

IMS. HARMEET SINGH]
ICHAWLA Vs M/S. VPN|
INFOSOLUTION PVT,|
ILTD. AND ANR

IDECREE

ICS (COMM)/123/2022

ICS (COMM)/123/2022

11-02-2022

ISH VIJAY KUMAR GARG
[Vs M K VIBRATORS AND|
IANR

IDECREE

o

ISH. NARESH KUMAR MALHOTRA,
IDISTRICT JUDGE (COMMERCIAL
ICOURT)

WEST

ICS (COMM)/101/2024

ICS (COMM)/101/2024

l02-02-2024

[Zeta Buildtech Pvt Ltd Vs
IM/s Khao Gali Restaurants|
[Pvt Ltd

23-03-2026

[YES

IDECREE

ICS (COMM)/1017/2024

ICS (COMM)/1017/2024

[30-11-2024

JASHOK BABBAR Ve
Pitender Verma alias Son
[Verma

19-03-2026

IDECREE

ICS (COMM)/69/2025

ICS (COMM)/69/2025

[28-01-2025

IGangotri Electronics Pv]
ILtd Vs Orion Industries

14-03-2026

[YES

IDECREE

ICS (COMM)/793/2025

ICS (COMM)/793/2025

19-09-2025

IKashish Chuhan Vs Sushil
ISharma

13-03-2026

[YES

IDECREE

20

ISH. PULASTYA PARAMCHAILA,
IDISTRICT JUDGE (COMMERCIAL
[COURT)-01

INEW DELHI

in

ICS(COMM)

[327/2023

30.05.2023

IPpunjab national bank vs)
IM/s threadmtes clothing
pvt. Ltd.

TEHZIBUR
IREHMAN

7669913334

14.03.2026

1022

[YES

IDECREE

INil

INil

[RECOVERY
ISUIT

[CS(COMM)

129/2021

24.03.2021

[TIRUPATI
VS.  MOHD.
IQURESHI

INDUSTRIES,
ASHRAF

JARUN GOYAL

10810004221

[24.03.2021

1828

IDISMISSED

INil

INil

[RECOVERY
ISUIT

IOMP(COMM)

111/2021

[16.11.2021

IM/S KLW SHEELS CO SA|
IVS. MINISTRY Of
[RAILWAYS

[HEMANT
IMANJANT

10818182925

[16.03.2026

INO

IDISMISSED

INil

INil

[U/S 34

[OMP(COMM)

K5/2023

24.03.2023

IDHARAMBIR SINGH VS|
|[UNION OF INDIA

IOM PRAKASH

8075028046

24.03.2023

1091

INO

IDISMISSED

INil

INil

U/S 34

[OMP(COMM)

69/2023

04.05.2023

M/S  ANAND
SHARES AND STOCKS
LTD.  VS.  UNIFIED|
ICREDIT SOLUTION PVT|
LTD.

RATHISACHIN GUPTA

(0811180270

04.05.2023

[Los5

INO

IDISMISSED

INil

INil

[U/S 34

IOMP(COMM)

I50/2026

24.03.2026

[UNION OF INDIA VS. SH,|
[VIJAYAN JAIN

IRICHA
IGAMBHIR

9717789191

[24.03.2026

INO

IDISMISSED

INil

INil

IU/S 34

MP(COMM)

I51/2026

[24.03.2026

[UNION OF INDIA VS. SH.|
[VIJAYAN JAIN

IRICHA
IGAMBHIR

9717789191

24.03.2026

INO

IDISMISSED

INil

INil

IU/S 34




COURT DISTRICT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCA ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N FFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON

[OMP(COMM) 16/2020 [30.01.2020 'ASDEV VS. UNION OFSANJAY 10013482339 [25.03.2026 2247 i /S34
INDIA IBANSAL

[OMP(COMM) l97/2022 109.06.2022 ISTATE TRADINGSHIVANI LAL 9811141955 [30.03.2026 1391 INO IALLOWED INil INil [U/S 34
ICORPORATION OF INDIA
ILTD. VS. M/S JINDAL
IDYECHEM INDUSTRIES
IPVT. LTD.

21 [SH. SANJAY KHANAGWALNEW DELHI 25 ICS (COMM.) [721 / 2023 [23.12.2023 ICANARA BANK VS. [MR. KUMAR[9718909886 [16.03.2026 815 [NA ICONTESTED INA INA ISUIT FOR|
IDISTRICT JUDGE (COMMERCIALJ [IMANOJ KUMAR [VISHWAJEET [RECOVERY
ICOURT)

ICS (COMM.) k30 / 2024 [15.05.2024 IM/S TRUE LINK FINANCEMR. RAJAT|9818004454 [30.03.2026 746 INA ICONTESTED INA INA ISUIT FOR|
VS. RAM RATTAN YADAVISARAWAT [RECOVERY
22 [MS. DEEPALI SHARMA, DISTRICTINEW DELHI 20 |[OBJECTION U/s 34 OFOMP (COMM.)/118/2025 [08/08/2025 [MS G R SHEETGRAH PVTASHISH 10313994317 [11/03/2026 215 INO IDISMISSED INIL INIL IOBJECTION
JUDGE (COMMERCIAL COURT)-03 IARBITRATION & CONCILIATION] ILTD AND ORS VS SMALLSHARMA U/S 34 Of
IACT [FARMERS AGRI| IARBITRATIO
[BUSINESS CONSORTIUM| N &
ISAFC ICONCILIATI
IAPPEAR U/S 37 OF ARBITRATION|ARB. A. (COMM.)/3/2024 [16/03/2024 NE97 IAMULYA 10807498297 [13/03/2026 727 INO IALLOWED INIL INIL IAPPEAR U/§
{8 CONCILIATION ACT ICOMMUNICATION [UPADHYAY 137 OH
ILIMITED VS NIGHTSTAY| IARBITRATIO
[TRAVELS PRIVATE| N &
ILIMITED ICONCILIATI
ISUIT FOR RECOVERY ICS (COMM.)/184/2021 [22/04/2021 HT MEDIA LTD VSPUNEET BAJAJ 9711166242 [19/03/2026 1792 [YES IDECREED INIL INIL ISUIT FOR|
[DAKSHATA RAJESH| [RECOVERY
ISINGH
|[OBJECTION uU/s 34 OHFARBTN/1453/2021 [23/09/2021 STROHI CONSTRUCTIONSRAJASREE 10811882548 [23/03/2026 1642 [NO ISET INIL INIL IOBJECTION
JARBITRATION & CONCILIATION] ICOMPANY VS NEW INDIAAJAY IASIDE/ALLOWED [U/S 34 OH
IACT IASSURANCE CO. LTD. IARBITRATIO
N &
ICONCILIATI
23 |[MS. SAVITA RAO, DISTRICTSOUTH 12, New Court Block-I [Civil Suit ICS (COMM)/19/2023 10-01-2023 ICYBER MEDIASh. Lalit Kumar9911665826 [13-03-2026 1158 [NA IDECREED INA INA [Suit for
WUDGE(COMMERCIAL COURT) IRESEARCH ANDMaheshwari [Recovery
ISERVICES LTD. V|
[BHANWAR RATHORE
IDESIGN STUDIO
12, New Court Block-I [Civil Suit ICS (COMM)/261/2024 [22-05-2024 IDevki Devi Foundation VgSh. Vijay Ki9312274280 [14-03-2026 661 [Yes IDISMISSED INA INA [Suit fo
INeempal Singh harma [Recovery
12, New Court Block-I ICivil Suit ICS (COMM)/1/2023 2-01-2023 [M/S DARSHANA AGRO VsfSh. Naveen9971412326  [17-03-2026 1170 [Yes IDECREED INA INA [Suit for]
ISHEERIE FOODS [Kumar [Recovery
12, New Court Block-I ICivil Suit ICS (COMM)/2/2024 [02-01-2024 JAkna ~ Medical  PrivateSh. Vishishtf7985456927 [18-03-2026 806 [Yes IDECREED INA INA [Suit fo
ILimited Vs CenteralSingh [Recovery
[Wareshousing Corporatio:
IAnd Ors
12, New Court Block-I [Civil Suit [OMP (COMM.)/7/2026 16-02-2026 SONA BHARGAVA PURISh. Aasheeshjg56028499  [23-03-2026 35 [Yes IDISMISSED INA INA [Petition U/
s RAVINDRA NATH|Gupta B4 of the
IKUKREJA |Arbitration &
IConciliation
24 [MS. ANURADHA SHUKLASOUTH , New Court Block-I [Commercial ICS (COMM) 116/2024 106.03.2026 ICyber Media Research AndLALIT 06/03/2024 [24-03-2026 748 - ICONTESTED o F -
[BHARDWAJ, DISTRICT] Services Limited VSKUMAR(P),
WUDGE(COMMERCIAL COURT) [Exemplar ~ Academy  Of|
[Beauty Private Limited
16, New Court Block-I [Commercial ICS (COMM) 136/2024 [11.03.20247 State Bank Of India Vs Jai LESH 11/03/2024 [30-03-2026 749 - ICONTESTED F F -
[Prakash And Anr IKUMAR
INGH(P),




COURT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCA ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N N

NUMBER INSTITUTION (CONTESTED FFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

25 |SH. SANDEEP YADAV 17, New Court Block-I [Commercial ICS DJ/42/2021 l15-01-2021 IMULTI EMBRO AND i 10999691983 [23-03-2026 1893 ICONTESTED [Suit for]

ISEQUENCE Vi [recovery
IGLASSWING AND ANR.

17, New Court Block-I ICommercial ICS (COMM)/257/2019 [06-04-2019 IM/S MALHOTRA BOOKVikas Padora 10999195702 [30-03-2026 2550 [Yes ICONTESTED INA INA Trade Mark
IDEPOT Vs M B DAYV
ISENIOR SECONDARY]|
ISCHOOL

17, New Court Block-I [Commercial ICS (COMM)/257/2020 [22-09-2020 [HERBALLIFE IK.G. Bansal 011-26843455[30-03-2026 2015 [Yes ICONTESTED INA INA [Trade Mark
INTERNATIONAL INC, Vs
IHERBALLIFE
[HEALTHCARE PVT.LTD.

26 [SH. AJAY KUMAR JAIN, DISTRICT[SOUTH 29, New Court Block-IT [Commercial ICS (COMM.) 418/2022 19.07.2022 IM/S PURPLE MONKEY  [Mrityunjay 8130990609 [11.03.2026 1331 [YES IContested INIL INIL [Suit for]
WUDGE (COMMERCIAL COURT) VS GREATEST COMMON[Kumar [recovery
(DIGITAL)-04 [FACTOR PVT. LTD. & ORS.

27 [SH. LOKESH KUMAR SHARMA,SOUTH ko, New Court Block-1I [Commercial 138/2022 [17-02-2022 IAwfis Space Solutions PvtjSimmi Kaun9810066903 [12-03-2026 1484 [YES IDECREED F F ICommercial
[DISTRICT JUDGE(COMMERCIAL ILtd. Vs Themis Advisor Pvt.Bagga [Suit for
[COURT) ILtd. [Recovery

o, New Court Block-IT [Commercial I554/2024 [13-12-2024 IM/s Vishwa Estates Pvt{Gaurav Dua 0910599511  [14-03-2026 l456 [YES IDECREED - F ICommercial
ILtd. Vs Admission Tracks| [Suit for]
IPvt. Ltd. [Recovery
40, New Court Block-IT [Commercial 634/2023 l04-12-2023 ISubodh Kumar VsArman Roop|Not given 14-03-2026 831 [Yes IDISMISSED o F ICommercial
[[ndraprashta Gas Ltd |Sharma [Suit fo
[Recovery
o, New Court Block-1I [Commercial MP (COMM) 7/2025 [25-02-2025 JAUSTIN HYNDAI AUSTIN]Pallavi Pratap (9999990078 [18-03-2026 386 - IDISMISSED F F IARBITRATIO
IDISTRIBUTORS \E| [N SECTION|
IAXALTA COATING| 34
ISYSTEM INDIA
4o, New Court Block-IT [Commercial ICS (COMM) 647/2023 13-12-2023 IGood Earth Bricks Pvt. Ltd[Vishakha Gupta (9911138444 [20.-03-2026 828 [YES IDISMISSED - F ICommercial
s Movie Time Cinemas| ISuit for]
[Pvt. Ltd. [Recovery
o, New Court Block-II ICommercial ICS (COMM) 431/2024 [10-09-2024 IKAPOOR SONS AND CO.S. Goel 1081010055  [30-03-2026 566 [YES IDECREED F F ICommercial
VS DELHI ACADEMY] [Suit for
[MEDICAL OF SCIENCE [Recovery
|28 [MS RAVINDER BEDI, DISTRICTSOUTH-EAST 18 BLOCK 1 ICS(COMM) I577/2023 8-06-2023 IMS ONEXTEL MEDIAAmresh Kmar09999678571 [10-03-2026 1006 [NO ICONTESTED - F-
WUDGE(COMMERCIAL COURT) IPRIVATE LTD VS MSSingh Adv fon&880042607
IBUSSINESSEX CYBIZplaintiff andlg
IREALITY SERVICES PVTMohit Singh ad
ILTD ffor Defendant
[OMP(COMM.) [70/2022 [23-12-2022 IGIONEE INDIA PVT LTD|Karmanya devjo811014738 &12-03-2026 1175 INO ICONTESTED - -
VS SHRI BHARATfsharma adv for9818934544
INAGPAL iplaintiff and|
IJAmit singh ad
for defendant
[OMP (COMM.) 5/2021 4-12-2021 [YASH PAL BATRA |Sanket Guptal9899556253 [23-03-2026 1571 INO ICONTESTED - -
[PROPRIETOR M/S KAPILAdv for Plaintiffi& 986810045
[ROAD LINES Vsland Anuj|
INATIONAL [Bhattacharya
ICOOPERATIVE dv for
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ADVOCATE DATE
MOBILE DECISION
NUMBER

OFDAYS FOR DISPOSALWHETHER
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MEDIATION
TOOK PLACE

NATURE
DISPOSAL
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[OMP (COMM.) 81/2023 [28-08-2023 IM/S ZAGSON[Faiyaz Hasan9654567373 &25-03-2026 11094 ICONTESTED
IENGINEERING LTD VsAdv for Plaintiffl9711060693
IM/S BHARAT HEAVYjand Palla
[ELECTRICALS [Kumar for
ILIMITEDTRANSMISSION (defendant
20 |SH. LALIT KUMAR [SOUTH-EAST 14 IOMP (COMM.)/54/2025 18.08.2025 [VLCC LIMITED |[SURYA JYOTI SINGH 0718201235 14.03.2026  [208 [YES IDISMISSED - F F
[LD. DJ COMM-02, DJ-COMM-2, [EARLIER
ISAKET COURTS, NEW DELHI. [KNOWN AS
LCC HEALTH]
ICARE LTD V:
[PM3
IASSOCIATES
ICS (COMM)/222/2021 [12.04.2021 M.S OMAXEHARISH KUMAR GARG 10810150029 24.03.2026 (1807 [YES IDISMISSED [ -
[LIMITED Vs
IM.S CTAARE|
[EXIM PVT|
[LTD.
ICS (COMM)/377/2023 21.04.2023 IAL METALSMUKESH ARORA 10990969164 25.03.2026 (1069 [YES IDISMISSED - F
JAND METHODS|
[PVT. LTD V:
M.S THE
INDURE
[PRIVATE
ILIMITED AND|
ICS (COMM)/778/2025 24.09.2025 IATUL IAJIT KUMAR GOLA 810323655 25.03.2026  [182 [YES IDECREED - F
IMALHOTRA V:
ISHIVAM
[KUNWAR
[PROP. [0)3
[HARRYS
[UNISEX SALON]|
|30 [MS. VRINDA  KUMARI,  DISTRICTSOQUTH-EAST 20 ICOMMERCIAL SUIT ICS (COMM)/2871/2024 5485 IDIFFERENT COUNTS VsRitwik 10999320409 46090 605 605 [YES IContested - -
VUDGE(COMMERCIAL COURT) IM/S KNITCRAFTParikh(P),
IAPPARELS
[INTERNATIONAL PVT|
ILTD.
ICOMMERCIAL SUIT ICS (COMM)/1064/2023 k5250 [Ravinder Pal Singh VsJaspreet 10899641617 146092 842 842 [YES IContested |- -
[Rashmi Katyal |Singh(P),
ICOMMERCIAL SUIT ICS (COMM)/363/2024 k5427 M/S INDOSPIRIT[Karan Gupta(P), (9729202222 |46104 677 [YES IContested |- -
IDISTRIBUTION LIMITED
Vs A AND S INDUSTRIES|
IPRIVATE LIMITED
ICOMMERCIAL SUIT ICS (COMM)/366/2024 k5428 IM/S INDOSPIRITIKARAN 10729202222 146104 676 [YES IContested - -
IDISTRIBUTION LIMITEDIGUPTA(P),
Vs CHANDRA PRABHU|
IBUILDTECH PRIVATE|
ILIMITED
I31 [PR.  RAKESH  KUMAR,  DISTRICTISOUTH-EAST 21 ICommercial suit ICS (COMM)/358/2020 k4176 ICANARA BANK VsiSh. AN. Tiwari 9810046843 |46111 1935 - - - -
JUDGE(COMMERCIAL COURT) HARISH CHANDRA RAM
ICommerecial suit ICS (COMM)/128/2021 k4251 [UCO BANK Vs NEHASh. LS. Chauhan [9811008367 46111 1860 - - - -
ISAHU
ICommerecial suit ICS (COMM)/93/2022 k4573 [M/S  WINDORZ INDIA[Sh. Vipin Kumar9654158406 46111 1538 - - - -
IPVT LTD Vs FAIZAIMishra
[HAMID




COURT

IMS. NEELAM SINGH

COURT ROOM

CASE TYPE

IARBITRATION
ICONCILITATION PETITION

IOMP/COMM/5/21

DATE
REGISTRA'
N

[22-01-2021

OFPETITIONER NAME VS
RESPONDENT NAME

ISATISH KUMAR MISHRA|
Vs MEGHA|
ISINGHPROPRIETOR  OF
IQUEENS FAIRMONT]
ICORBETT BHAV AMBAR]

ADVOCA'

IHITENDRA
IKUMAR
INAHATA(P),

ADVOCATE DATE
MOBILE DECISION
NUMBER

06-03-2026

OFDAYS FOR DISPOSALWHETHER

1869

PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL
(CONTESTED
SETTLED)

(Contested

OFDATE OFNUMBER ACT

EXECUTIO OF DAYSSECTION

/N FFOR
DECREE  EXECUTI
ON OF

ICOMMERCIAL CASE

ICS/COMM/226/20

l05-09-2020

ISHILPI  TECHNOCRATS,
ILLP Vs MPENTERPRISES

ABHISHEK
KUMAR(P),

- 16-03-2026

2018

[YES

(Contested

ICOMMERCIAL CASE

[CS/COMM/594/23

9-06-2023

IMP ENTERPRISES AND|
IORS (COUNTER CLAIM)
Vs SHILPI TECHNOCRAT!
LLP

[HARPREET
INGH
PPAL(P),

[16-03-2026

lto11

(Contested

ICOMMERCIAL CASE

ICS/COMM/1095/22

lo7-11-2022

IZAFCO
[THROUGH MOHAMMAD|
ZAHID Vs M/S VRP|
[TELEMATICS  PRIVATH
ILIMITED

ENTERPRISEBHANU

IMOHAN(P),

16-03-2026

1225

[YES

(Contested

ICOMMERCIAL CASE

ICS/COMM/46/22

[15-12-2021

IPVT LTD Vs CASTA|
IENGINEERS PVT LTD

[MANTEC CONSULTANTSSUNEET

BHARDWAJ(P),

19-03-2026

1555

[YES

(Contested

ICOMMERCIAL CASE

ICS/COMM/176/22

[25-02-2022

SAURABH GUPTA V.
IGYAN VED|
IFOUNDATION(THROUGH]|
[THE PRESIDENT  SH]
ISANJAY JAIN)

ROHIT
BANSAL(P),

|30-03-2026

1494

(Contested

ICOMMERCIAL CASE

ICS/COMM/220/20

[28-08-2020

[H AND B STORES PVT]
ILTD Vs SNAPDEAL PVT|
ILTD

[Veera Mathai(P),

23-03-2026

2033

[YES

(Contested

ICOMMERCIAL CASE

ICS/DJ/600/20

[19-11-2020

ISHIVALI JAIN \E
[HERMITAGE
[FURNISHINGS PRIVATE
ILIMITED

JAnirban
Bhattacharya(P),

[30-03-2026

1957

[YES

(Contested

ICOMMERCIAL CASE

[CS/COMM/186/22

[02-03-2022

IABHAY VOHRA Vs HDF(|
[ERGO GENERAL
INSURANCE = COMPANY]
ILIMITED

JANSARI(P),

IZAHID ANWAR|

|30-03-2026

1489

[YES

(Contested

IJARBITRATION
ICONCILITATION PETITION

JOMP/COMM/38/20

15-12-2020

IMEGHA SINGH Vi
ISATISH KUMAR MISHRA

(PRAVEEN
IKUMAR
ISINGH(P),

06-03-2026

1907

(Contested

133

IMS. NEERA

ICOURT)

BHARIHOKE |
[DISTRICT JUDGE(COMMERCIAL

SOUTH-EAST

=

lcs (COMM)

ICS (COMM)/250/2024

4-04-2024

Hettich  India  Private]
ILimited Vs M/s Shivanil
[Enterprises THROUGH]
IASHISH JOSHI|
IPROPRIETOR

IRupam Kumari

90910721966  [19-03-2026

714

Decreed

lcs (COMM)

ICS (COMM)/388/2024

[20-05-2024

[ S Khan Steel Works Vs
[Esthetic Buildtech Private|
[Limited and Anr

6397353571 [14-03-2026

663

[Decreed

s (COMM)

ICS (COMM)/1029/2025

[13-12-2025

INEW  SHOP
INETWORK
ILIMITED

CSTORE]|
PRIVATH|

Ms Akansha Gupta Vs MISHarsh Goyal

0953706868 [10-03-2026

87

|Allowed

B4

WUDGE (COMMERCIAL

ICOURT

IMS. NIRJA BHATIA, LD. DISTRICT]

07)DIGITAL, SOUTH-EAST, SAKET]

COURT-|

ISOUTH-EAST

Bo

s (COMM)

ICS (COMM)/250/2024

lo4-04-2024

Hettich  India  Private]
[Limited Vs M/s Shivani
[Enterprises THROUGH|
IASHISH JOSHI|
IPROPRIETOR

Rupam Kumari

9910721966  [19-03-2026

714

[Decreed

lcs (COMM)

ICS (COMM)/388/2024

20-05-2024

I S Khan Steel Works Vs
[Esthetic Buildtech Private]
[Limited and Anr

6397353571 [14-03-2026

663

[Decreed




COURT DISTRICT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCA ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N FFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

ICS (COMM)/1029/2025 l13-12-2025 IMs Akansha Gupta Vs MIS[Harsh Goyal
INEW SHOP CSTORH

INET\VORK PRIVATE|

10953706868 [10-03-2026 87

ILIMITED
I35 [MS VEENA RANI, DISTRICTSOUTH-EAST 139 ICS(COMM) 13705/2024 24.09.24 |Arfeen Habib V. Arbab |Arif Shakil 8800977714, |30.03.26 552 [No IContested IN. A. IN. A.
WUDGE(COMMERCIAL COURT) 8510002822
ICS(COMM) 885/2024 [25.11.24 IM/s. Capitol Hills HotelMd. Fahad 10711049871  [30.03.26 lagoo INo IContested IN. A. IN. A.
land Resorts V. Shoury:
Saluja
136 [SH. DEVENDER KUMAR, DISTRICTIEAST 209 IRECOVERY 28/2022 [22-01-2022 ISOLTEX TRADE PVT LTD|YASHWANT INIL 130-03-2026 1528 [YES ICONTESTED INIL INIL
WUDGE (COMMERCIAL COURT) [VS. RAVEE DAYAANDEOMANOJ VS|
IDESAI [VINEET YADAV
209 IRECOVERY 157/2024 [16-05-2024 [MEDICAL  EQUIPMENTPRANAV KANTINIL 17-03-2026 666 [YES ICONTESTED INIL INIL
S. WELL WIN LIFEVS. SUDHIR]
ISCIENCE PVT.LTD. IKR. OJHA
209 IRECOVERY 84/2025 18-03-2025 IDHARAMPAL IRAKESH INIL 16-03-2026 358 [YES ICONTESTED INIL INIL
[TRANSPORT VS/KUMAR VS|
[NATIONAL INSURANCEVARUN DEV
ICO. LTD.
209 IRECOVERY 102/2025 [28-03-2025 NE 97ROHIT JAIN VS|NIL 24-03-2026 356 [YES ICONTESTED INIL INIL

ICOMMUNICAITONS LTD,NEHARIKA
S. PRYMUS BRANDCOMMANCHANDA

[[INDIA PVT.LTD.
209 IRECOVERY 129/2025 [22-04-2025 IKARNATAKA BANK LTDJ/HK JOHRI VS|NIL 23-03-2026 1331 [YES ICONTESTED INIL INIL
VS. RAN VIJAY SINGH[DHIRENDER
IAND ORS. ISINGH
209 IRECOVERY 181/2025 [01-07-2025 [RAJDHANI AIR EXPRESSVIR CHANDINIL I30-03-2026 269 [YES ICONTESTED INIL INIL
IPVT.LTD. VS. M/SYADAV A\
IGLOBAL LOGISTICHARSHIT
ISOLUTION [RANA
137 [MS. RUBY ALKA GUPTA, DISTRICT[EAST o1 ICS COMM 202/2021 [29.10.2021 IABHAY KUMAR SINGHALJABHAY KUMAR/9873881461 [11-03-2026 1594 [YES ICONTESTED 11.03.2026 [ON SAME]|
WUDGE (COMMERCIAL COURT) [VS SURYA ROSHNILTD (SINGHAL [DAY
101 ICS COMM 65/2019 [27.09.2019 IRST ELECTRICAL PVTJPARASHAR &9811705506 [20.03.2026 2366 [YES ICONTESTED [20.03.2026 ON SAME|
ILTD Vs SANGWANASSOCIATES [DAY
HEIGHTS
138 [SH. GORAKH NATH PANDEY,NORTH EAST 201, New Building KKD IC.S. (COMM) l02/2025 l04-07-2025 IRIYAZ AKBAR Vs NAWAB- F 07-03-2026 - - ICONTESTED [No F
[DISTRICT JUDGE (COMMERCIAL)- [MALIK [Execution
o1 ffiled till date
IC.S. (COMM) 126/2025 [27-10-2025 IMOHD NAWAB VS RIYAZ- S 07-03-2026 - - ICONTESTED INo F
IAKBAR [Execution
ffiled till date|
IC.S. (COMM) 103/2025 [28-07-2025 ISUPREME INDUSTRIES- o 13-03-2026 - - ICONTESTED INo F
ILIMITED THROUGH]| [Execution
[THEIR AUTHORIZED| ffiled till date]
ISIGNATORY Vs MAURYA|
[TRADERS THROUGH|
-do-- IC.S. (COMM) l117/2025 18-09-2025 IBIMLESH Vs INDIAFIRST} o 14-03-2026 - - ICONTESTED INo F
ILIFE INSURANCE| [Execution

ICOMPANY LIMITED ffiled till date]
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OFDAYS FOR DISPOSALWHETHER

PRE-
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/N OFFOR
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ON OF

IC.S. (COMM) 131/2024 [25-11-2024 ICENTRAL BANK OF 24-03-2026 ICONTESTED INo
[INDIA Vs SHARDA [Execution
ffiled till date
1390 [SH. SUDESH KUMAR, DISTRICTSHAHDARA 01, New Court Building(CS(COMMERCIAL) ICS (COMM)/219/2022 [25-03-2022 RAJESH KUMAR Vs AJAYDINESH 10718764007 [18-03-2026 1089 [YES IDISMISSED INIL INTL
WUDGE, COMMERCIAL COURT-01 [SHD/KKD/Delhi IKUMAR @ AJAY SINGH |KUMAR
MALHOTRA
1301, New Court Building(CS(COMMERCIAL) ICS (COMM)/97/2025 12-02-2025 IKUSUM LATA Vs RAHULDEEPAK KOHLI(9582063085 [23-03-2026 laoq [YES IDISMISSED INIL [NIL
[SHD/KKD/Delhi IGUPTA
1301, New Court Building(CS(COMMERCIAL) IMISC DJ/240/2026 [26-02-2026 [Rahul Gupta Vs VinodSANTOSH 10953061501 [23-03-2026 25 INO IDISMISSED INIL INIL
|[SHD/KKD/Delhi [Kumar Sharma IKUMAR SINGH
1301, New Court Building(CS(COMMERCIAL) ICS (COMM)/311/2023 108-06-2023 [MR. SUYASH KUMAR[VINEET 7838661141 [24.03.2026 1020 [YES IDISMISSED INIL INIL
ISHD/KKD/Delhi IVADAV PROP. OF M/S[TANEJA
IPATILPUTRA
ISTRUCTURAL WORKS V:
IM/S H. G. INFRA|
1301, New Court Building,{CS(COMMERCIAL) ICS (COMM)/482/2024 12-09-2024 [Praveen Kumar Vs AnandABHA VIJAYAN [9311041979 [25-03-2026 559 [YES IDECREED INIL INIL
ISHD/KKD/Delhi ISharma
4o [MS. KIRAN BANSAL, DISTRICTSHAHDARA IROOM NO 208 [Commercial ICS (COMM)/650/2023 23/12/23 IM/s Biocon Electric Pvt Ltd/Amarendra 19599801188 [09/03/26 807 [Yes IDISMISSED [Execution [Nil
WUDGE, (COMMERCIAL COURT) Through Its Ar Dineshkumar Dubey ot filed
IChand Sharma
IROOM NO 208 [Commercial ICS (COMM)/113/2025 [22/02/2025 ICANARA BANK VSSANJEEV 0711142200 [11/03/26 #VALUE! [Yes IDECREED [Execution [Nil
IPRASHANT GUPTA PROPCHOPRA not filed
ISKL ENTERPRISES
IROOM NO 208 [Commercial ICS (COMM)/425/2024 l07/08/24 Manish Goyal Vs DipcolKrishan Gopal [0818572958 [13/03/2026 #VALUE! [Yes IDECREED [Execution [Nil
[Enterprises Inot filed
IROOM NO 208 [Commercial ICS (COMM)/410/2023 18/08/23 IROBOTECH PVT LTD VSMAHENDRA [9818140979 [20/03/2026 #VALUE! [Yes IDISMISSED [Execution [Nil
SRS INTERNATIONALSINGH ot filed
ISCHOOL
IROOM NO 208 [Commercial ICS (COMM)/44/2023 0/01/2023 IBASANT GOELIRUPESH TYAGI [9958872981 [30/03/2026 #VALUE! [Yes IDECREED [Execution [Nil
IPROPRIETOR OF GOEL not filed
IMEDICOS Vs HEALTH]
ICARE AT HOME INDIA|
IPVT. LTD
41 [SH. SANJAY SHARMA-II, DISTRICTSHAHDARA 1303, New Court Building(CS (COMMERCIAL ) ICS(COMM) 508/2024 [26.09.2024 IAMAZING PATAYA DMCA K SHARMA (9953840039 [07.03.2026 527 INO IDECREED INA INA
WUDGE, COMMERCIAL COURT |[SHD/KKD/Delhi [Vs VEE TRIPS LLP
303, New Court Building,CS (COMMERCIAL ) ICS(COMM) 350/2024 7.06.2024 ILVS FINANCIALJMANAN BATRA [9999133644 |09.03.2026 640 INO IDECREED INA INA
[SHD/KKD/Delhi ISERVICES PRIVATE|
ILIMITED Vs RED LOTUS
[TRADERS
03, New Court Building|CS (COMMERCIAL ) ICS(COMM) 143/2025 06.03.2025 [SURENDER KISHANSATYENDRA  [9811161525  [23.03.2026 382 INO IDECREED INA INA
ISHD/KKD/Delhi IGUPTA vs commissioner mcp IKUMAR SINGH
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03, New Court Building|CS (COMMERCIAL ) ICS(COMM) 385/2024 [12.07.2024 IM/S DADHIVALA MFRSSANDEEP 10811426617 [30.03.2026
HD/KKD/Delhi JAND CONSULTANTS PVIVERMA
ILTD VS M/S RAJPOOT]
[MACHINES PVT LTD
1303, New Court Building,(CS (COMMERCIAL ) ICS(COMM) 180/2024 [19.03.2024 THE LENS ANDMANEESH 10599022542 [30.03.2026 741 [NO IDECREED INA INA
[SHD/KKD/Delhi IGRAPHICS DELHI VSKUMAR
IRAM PRINT SOLUTION
iz [SH. PAWAN KUMAR MATTO DJSHAHDARA 3o [COMMERCIAL [CS (COMM)/536/2023 SH.  SANJAY[25-10-2023 INISHANT [ [16-03-2026 873 DAYS - [DECREED [Execution
(COMM-04) IKUMAR ICHAUDHARY Inot filed till]
VERMA PROP| ate
OF M/S|
ISHRIRAM
[TELELINK V¢
haso no
[COMMERCIAL ICS (COMM)/365/2024 HITI. 04-07-2024 [SHEKHAR S 25-03-2026 629 DAYS - IDECREED [Execution
ISINGHAL ISRIPRAKASH Inot filed till
[PROP. OF M/§ date
[RAJENDRA
CHEMICAL V§
[SHYAM SUNDR)
perees
43 [SH. DEVENDER KUMAR JANGALA,NORTH-WEST il
[DISTRICT JUDGE, COMMERCIALJ
ICOURT
lta [SH.VINOD  YADAV, DISTRICT] i
WUDGE, (COMMERCIAL COURT)
k5 [SH. JAGDISH KUMAR, DISTRICT[NORTH il
WUDGE, COMMERCIAL COURT
6 [SH. SHAILENDER MALIK,NORTH il
[DISTRICT JUDGE(COMMERCIAL]
ICOURT)
l47 |[SH. RAJ KUMAR, DISTRICT JUDGESOUTH WEST
((COMMERCIAL COURT-01
48 [SH. BALWANT RAI BANSAL,SOUTH WEST 1613 [Commercial ICounter Claim/38/2023 [25-10-2023 IMAYURI MAHINDERU Vs{Atul Kumar 10560960020 [14-03-2026 811 IContested [Recovery
[DISTRICT JDUGE, COMMERCIAL ISuit IJANIL JAIN (DISMISSED) of money
|COURT-02
1613 ICommercial ICS (COMM)/144/2023 [22-03-2023 IANIL JAIN Vs MAYURIBharat Gupta [8586877727 [14-03-2026 1088 Contested ..  |.. IORDER,3
ISuit [MAHINDERU (DISMISSED) [7 CPC
1613 [Commercial ICS (COMM)/471/2023 k5206 IM/S SHAGUN[Sh. RAJ KUMAR[|9278904426 [23-03-2026 1898 IContested - [Recovery
Suit [ENTERPRISES Vs NEOMAHTO (PARTLY f money
[NEON ELECTRICALS LTD IALLOWED)
1613 [Commercial ICS (COMM)/387/2024 5509 [Manish Ranjan Vs C KSh. RAVﬂ—8130635102 146095 586 IContested [Recovery
ISuit [Pandey IKUMAR (DISMISSED) lof money
613 ICommercial ICS (COMM)/297/2025 [29-05-2025 DR MEDITECH SURGICALjSh Surender9811103840 [19-03-2026 204 (Contested [Recovery
ISuit IAND DIAGNOSTICS[Tyagi (DECREED) lof money
INDIA PVT LTD
Vs ALPHA INVITRO|
IDIAGNOSTICS PVT LTD




COURT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCA ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER AC
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N FFOR

MEDIATION SETTLED) DECREE EXECUTI

TOOK PLACE ON OF
1613 [Commercial ICS (COMM)/386/2022 l02-08-2022 INEUTRAL NVOCCSh. S. K. Tewari [9811479499 [30-03-2026 1336 IContested [Recovery
Suit IPRIVATE LIMITED Vs f money
ICARGOCARE  FREIGHT]
JAND FORWARDING PVT|
ILTD
1613 [Commercial ICS (COMM)/270/2025 [24-05-2025 [AVLAN INDIA Vs DESh Sunny Jain (9266715001 [10-03-2026 200 IContested [Recovery
ISuit IDECOR  ENGINEERING of money,
[PVT LTD

IORDER,
R7 CPC
lio [SH. GAUTAM MANAN, DISTRICTSOUTH WEST 14 [COMMERCIAL SUIT [CS(COMM) 178/2024 8032024  |[CENTRAL BANK OHMR. SUBODH{811375940 [09.03.2026 711 DAYS INTL. NTL. INTL. INTL

DUDGE, COMMERCIAL COURT-03 INDIA VS. RAHULKUMAR SINGH
KUMAR

1614 ICOMMERCIAL SUIT ICS(COMM) 618/2024 106.12.2024 S.K. ELECTRALS VS. OMMR. S.B8588817406 [10.03.2026 la59 DAYS INIL INIL INIL INIL
IPRAKASH [SHARMA

1614 ICOMMERCIAL SUIT ICS(COMM) 344/2025 102.07.2025 [BANK OF MAHARASHTRAMR. PRAVEEN[9891273738 [17.03.2026 258 DAYS INIL INIL INIL INIL
S. SAJID IKUMAR
RAJPUT

1614 ICOMMERCIAL SUIT ICS(COMM) 683/2025 l15.12.2025 [UNION BANK OF INDIAMR. KESHAV[9999626126 [30.03.2026 llo5 DAYS INIL INIL INIL INIL
S. KARAN ENTERPRISES[KUMAR

1614 ICOMMERCIAL SUIT ICS(COMM) 180/2024 130.03.2024 [UNION BANK OF INDIAMR. RAV19911118926  [06.03.2026 706 DAYS INIL INIL INIL INIL
[Vs. MOOL CHAND[KUMAR
IPALIWAL

50 [SH. AJAY GULATI-I, DISTRICTSOUTH WEST 509 ICS(COMM) 7.01.2025 ISwift Air Transpeed Pvt/ARUN 10810163624 [09.03.2026 1426 Days [Yes ICONTESTED
WUDGE, COMMERCIAL COURT-04 11/2025 td. Vs P AND GAGGARWAL
[ENTERPRISES PVT LTD

509 [CS(COMM) 130.10.2023 ISUNITA AGGARWAL VsS C SINGHAL [9810061558 [18.03.2026 1870 Days [Yes ICONTESTED
I508/2023 [PHOOL SINGH AND|
IANOTHER

509 [CS(COMM) [24.03.2025 Indian Bank Vs AmitAMIT 10899491980 [19.03.2026 1360 Days [Yes ICONTESTED
144/2025 [Kumar IMAHALIYAN

509 ICS(COMM) 72/2023 [10.02.2023 Vvv STRUCTURE[KARTICKAY 10899036093 [30.03.2026 1143 Days [Yes ICONTESTED
[TECHNOLOGIES MATHUR
IPRIVATE LIMITED Vs M/§|
[IDEATOR ENGINEERING]
509 ICounter Claim 16/2023 [12.05.2023 IDEATOR ENGINEERINGDR. N.CJ9810145572 [30.03.2026 1049 Days [Yes ICONTESTED
IPVT LTD Vs VVVISHARMA
ISTRUCTURE

[TECHNOLOGIES PVT LTD
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